. IN THE NATIONAL COMPANY LAW TRIBUNAL, AHMEDABAD “

" COURT - 1
| ITEM No 133
Sl R - CP(IB) 303 of 2020
Order under Section 9 IBC ’ , '
INTHE MATTEROF: | o
Modern Petrofils Sl RSP ‘ T i Appllcant
‘Vis el s .
Shekhawati Polyyam Ltd L FRE Respondent
T | Order dellvered on 21/06/2021
 Coram: f

Madan B Gosaw Hon’ble Member(J)
: Vlrendra Kumar Gupta Hon'ble Member(T)

o PRESENTS

For the Appli-cant L : Ms. Meenu Kumar
For the IRP/RP eI
For the Respondent -~ : Mr. Arpit Singhvi

ORDE'R’ 5

3 Learned Counsels for both SIdes submitted that matter is settied. Memo of WIthdrawaI |
is flled Permission is granted to withdraw the matter. Accordlngly, CP(IB) 303 of 2020
: stands dlSposed of as wrthdrawn

'MEMBER (TE HNICAL) e MEMBER (JUDICIAL)

' Prakash



